2015 &1 @9« .33
ToregT R A @y, 2015

(Shar® Toreae faume @sm & qEia fhar S

Hfagd Afeat &1 @ Fa & fov fagas|

RT IORST & BITsd a¥ § Toy s faume-
Avse farAfardd fafAas samdr g-

1. df@rcqg @@ 3R aresr- (1) @ fEIE &1 A%
TeredTe Tt foraer sifafagA, 2015 g1

(2) I& Jd T &M

2. wfawr RAfEt &1 oxwer.- e & [fafdse fafar
$He SN HFYUT &7 & RAT & el &

3. sygfaan- (1) 3@ 3R@IA c@rr fedr (e @
e o Ry o 3w _fTr & uanfaa a8 Fen Swd
g% carl R fafer omy, afFafaa ar @idse & aw=h gl

(2) g8 IMAfagw sudh ganrr TRAT fRdr fafr & @
YdcieT AT 3Hh A Uger I & h IR A7 el Al foRer AT
$r aftATgar, sfafweaar, gsma ar aRomsA, a1 3a% 3reha
Ugel &1 3foid, 3891d AT 3T Rl HUFR, &, AWK,
ETAT AT giffica 7 39% oy A fhdr o 3eaver, 3ugr ar
FIAATEr AT TR FoT, eNiEd, STeadr, &ifdcd, & a1 AT & AT
O IS AT a1 oA a1 gge & 3fefea fhdr o atfagfc
a1 e o qd 1 AT 91T & W H gAIfAT G |

(3) Ig IAfIIA A & frdr Rguea ar @A, an
Tuifta sfemar, gsa a1 iffiggsa, geufa ar afsar &
3ThA, AT fohell o faegaAe var, &+, fAawfter, e,
ge. o P A, 5% O & A ge o s Al
& 9 ga& garr AT frdr A & garr, 39d ar 398
3 {fF & soen HfAISE A1 AT AT FeTeT gU L




2

(4) 39 fAfags ganr fhdr fafer &1 oReer, o fanel
 IRRIRAT, g, e+, a¥cd, IRHR, goh, [FAMRSR,
fAeete, ge, var, yeufd, wihar ar 3wa fawg ar aid &
Jelbooliidd o1 Fedmdicid =gl M S 38 aRiE & aega e
T 994 A6 ¢ ot I8 sl uga g g

(5) T & foRmeRoT & fav gHeh g@RT Jg =i foham
ST ¥ Sgl a8 wRETE o e [ @ e aar §
oo carr Ry off fowy & 3ifficaea &g, ea.Tumas ar
FfaTuTad garT delell ¥ & A1 sfasgeel &7 @, fner of
=g (A F1 ge gAfa fFar s=r o1 g 39d foRaA, 39
yeR foRfAT @1 i [ garr &FY @ iR g@ afafaas &
URH & FAT Yacerdelr TH fodl off HeiiereT 1 qa faeg#AreTar
3R W S WEeT W TG FEr STele|

e
(amT 2 gf@m)
¥ v  afefauw sfafaaat &1 aftrea aw
.

1 2 3 4

1. 1950 4 TS ET &faqd 9 gRIETor
sfafags, 1950

2. 1950 6  USEA  fRI-gHdE aRor
sfafaa, 1950

. 1951 5 oY YoAaH 3UR ifafAgs, 1951

4. 1953 12 o og s @
sfafam, 1953

5. 1953 15 Toed faseiad R (Ueeon)



Y.

10.

1.

12.
13.
14.
15.

16.

17.

18.

19.

20.

3

CL DT sfafaaat &1 aferea s

1953

1953

1953

1954

1955

1955

1956
1956
1957
1957

1957

1957

1958

1958

1958

9.
19

23

25

12

10
33
17
18

37

39

17

20

45

TS Ed=T - §fA  dided  declaed
fafage, 1953

TS Pi-3maRy Afafags,
1953

TorEds ofA Ay e R
fafage, 1953

TSTEATT S3MeT eI T IFTUROT 3R
ATt AT, 1954
qSTEUTA o (FT-3mT-3)
sfafages, 1955

TSN Ul Solarlel 3MThaRt &I
Frarar 3R fafaeay
(faferAT=geon) fafaza, 1955
Tore fad (1 3EE)
sfafaga, 1956

TSTEYT Welel s 3ifafaa#, 1956
TSTEUT daeh-crepr Jfafags, 1957
TSTEUTA o (F-3TT-)
afage, 1957

TTETTA ol dMed-c{ ‘io'llrad\ld')d aAar
eyeRoT CeRERD)) T
mafage, 1957

ol Jel JYUeY dueyor ffafags,
1957

TSTEUTA o (FN-3TT-)
mafags, 1958

TSEAT  gh  Alfelhlel A
mafage, 1958

Tl qe-ee gur  Jifafags,




Y.

21.
22.

23.
24.

25.

26.

27.

28.

29.

30.

31.

32.

33.

34.
35.

4

CL DT sfafaaat &1 aferea s

1958
1958

1959
1959

1959

1959

1961

1961

1962

1962

1963

1963

1964

1964
1965

9.

25

33

36

39

35

22

14

31
1

1958

TSTEYT HHeh HATTAIA, 1958
AU Sied, #cg 3R faam
IoredIaReT 3rfafaas, 1958
TSI ayf et Jifafags, 1959
Ty fag (FR-amr-aw)
sfafags, 1959

ST deglaed ol &f
Heefl AT (faftrsg)
sfafags, 1959

TSI URaesl &al (HEes aur
HIIaTEr) dueRer Afafage, 1959
TSl AShicd-fed  (JerehioT)
facg 3R Jafge, 1961
TSTEUT A HIA 3cdies
sfafaTsa, 1961

T 3R dgarel  (3ifafcoe
3Idca) et sfafETe,
1962

TSTEITT GUs 3FFd (I8 3cHIGe)
afage, 1962

Torege 9y Rfecar  cgaarh
sfafaas, 1962

AR AHATd  HAfedr  (Tages)
sfafaas, 1963

TSEIT 3UGR GEJU (STIR AT
313 Fealn) FAFTH, 1964
TSTEUT T TAS feT HfafaaH, 1964
TS fA T Fol  EIETOT




36.

37.

38.

39.

40.

41.

42.

43.

44,

45.

46.
47.

48.

49.

50.

1966

1969

1971

1975

1975

1977

1977

1978

1979

1980

1980
1982

1986

1987

1987

22

12

11

24

29

30

24

11

(ISR T A@1ey) fAfag#, 1971
TSI AT o7 EEAT (31aT-

ST ga—Id (3af &1 faEan)
mafags, 1982

SR Heod TUs gelddihed fafaes
(QRRT T 39Te) TR, 1986
T AT HU  (FATYT
g fafAgeon) fafaga, 1987
TSI ghlel 3R arforfsas
Jfse  (FAARY  Shad &)




Y.

51.

52.

53.

54.

55.

56.

57.

58.

59.
60.

61.

62.

63.

64.

6

CL DT sfafaaat &1 aferea s

1987

1988

1989

1993

1993

X

Q)

1993

1993

1993

1993
1993

1994

1994

1994

1994

9.

16

1

5

6

13

14
57

sfafaas, 1987

IR R & ST &
fATTestor AR, 1987
e o sifafaaes, 1988
o faue @ (rfReREr
Jur werar 1 gRefsm@r 3k
gereT) (TRye) AT, 1989
T FYURTT  TUs  (H2H)
fafaze, 1991

T FAIRUIelnT  (Feee)
sfafazs, 1993

TSTESTA SEIp (Teiere)
J¥ETe, 1993
TSTESTA HIEHR (Telrere)
sfRafaTs, 1991

Tored= fafeder (SEreer)
afage, 1993

Teredre fafaarer sfafags, 1993
oy fafaaner (@ 2) sfafaas,
1993

IEATA ORUIfeldhr  (TRME)

yfafaTA, 1994

oy fafde —arme  (Heier)
mafEgs, 1994
TSTEYT gaTad (Taer=)
safaTs, 1994

Toear faeg & (eue)



Y.

65.

66.

67.

68.

69.

70.

71.

72.

73.

74.

75.

76.

77.

78.

7

CL DT sfafaaat &1 aferea s

1994

1994

1994

1994

1994

1994

1994

1994

1994

1994

1994

1995

1995

1995

9.

10

12

14

15

16

17

18

19

21

22

23

sfafags, 1994

ST JTTHRY (Telere)
sfafags, 1994

ISTEATA AT FTYTT  (TRME)
sfafags, 1994

TEgT & ddd (Teee)
sfafags, 1994

Tl faurer  @om (IRt
JUT FEEAr Hr IRt 3R )
(@ gy fafaad, 1994
SO fahr TfereRIor  (Heiee)
sfafags, 1994

T 9§96 (P Sid)
(@emere) ffage, 1994

MY R FUR (A=)
sfafags, 1994

TSTEAH sERUMelehl  (fadi
HeereT) fafaad, 1994

ST EIEDIT (qemes)
afage, 1994

TSTEUT FAITRUTSRT (Jig FRereT)
afage, 1994

TS Tl Tl ()
sfafaas, 1994

ST BT (qemes)
sfafags, 1992

TIEATA ORUIfeldhr  (TRE)
sfafaad, 1995

A TGOy T ()




Y.

79.

80.

81.

82.

83.

84.

85.

86.

87.

88.

&9.

90.

91.

8

CL DT sfafaaat &1 aferea s

1995

1995

1995

1995

1995

1995

1995

1995

1995

1995

1995

1995

1995

9.

10

11

14

15

16

17

18

20

21

24

26

fafaze, 1995

AT H-ToTEd (FeTer)
fafFze, 1995

ISTEATA AT FTYTT  (TRME)
fafFze, 1995

TS $N Shdl | 3ifdhdasn
R (F@aes) wfRafaa,
1995

TqSTELTA srfaefa (Telrers)
fafaze, 1995

TSI A Td HaeT Y (HAUA)
fafeze, 1995

ToEuE  fdege (Yosh)  (HeME)
fafeze, 1995

TR 9 g% (W Sid)
(@emee) fafage, 1995

[T Asdr ISedaor
(Taye) rfafaTs, 1995

TS faureT | (3eiar
quT FeEdr HT gRefeuwar 3R
Uere) (TayeT) fafags, 1995
TS 3f¥aaar  &wegmor Al
(Taye) rfafaTs, 1995

TqSETT M-Tar e 3fafaas,
1995

ToTEdTe faRaidedrerdl & 3redmdeh
aur e (fFgfFa & fow =2@)
(Taye) rfafaTes, 1995

TSTEATA HEHNT TIATSET  (TeME)




Y.

92.

93.

94.

95.

96.

97.

98.

99.

100.
101.

102.

103.

104.

9

CL DT sfafaaat &1 aferea s

1995

1995

1995

1996

1997

1997

1997

1997

1997

1997

1998

1998

1998

9.

28

29

30

10

fafaze, 1995

YT 39 (Teee)
fafFze, 1995

TSTEATT H-To1Ed (Sfach HAM=)
fafFze, 1995

TEgT & ddd (Teee)
fafFze, 1995

TSTEATA FTET TIIOT (HM)
fafeze, 1996

TS $¥ Sidl R 3ifAhdaA-
AT R (F@Aaus) AR,
1997

AT H-IToTEd (TeiTer)
sfafFze, 1997

TSI srfaegfa (Telrere)
sfafFze, 1997

TSIl ¥ 3057 HUS (HMA)
fafaTa, 1997

Ty faa afafame, 1997
TSl WA T (3T
Ffft fr de@e) (@)
fafaTa, 1994

ToTEdTe faRaidedrerdl & 3redmde
aur e (g & for @w@)
(FehereT) fafaas, 1998

AAEATA HAT  ddel  (HEE)
sfafags, 1998

TSl faurT | (3Eeiar
quT FeEdr # gRefeuwar 3R




Y.

105.

106.

107.

108.

109.

110.

I11.

112.

113.

114.

115.

116.

117.

10

CL DT sfafaaat &1 aferea s

1998

1998

1999

1999

1999

1999

1999

1999

1999

1999

1999

1999

2000

9.

10

11

15

17

18

19

20

21

gereT) (Teirs) Afafager, 1998
TSTEAA AR T (TR
gt fr dg@en) (Fenue)
fafazs, 1997

TSTEITT Y Sl R 3iferde-drAT
3ifRgoT (Tenye) fafETes, 1998
o faue @em  (rfReRaEr
Jur weEar & gRefsm@r 3k
gereT) (TRye) AfafaTs, 1999
ToEgT #@AF ddd (Teee)
sfafazs, 1999

TS AteafAe Rem (@)
sfafazs, 1999

TS ¥ 3957 AV (HaMer)
fafazs, 1999

T Tarddr Tl (Feiee)
sfafags, 1999

TSIEA #A ddd (Gfada wenye)
sfafaTs, 1999

ST EIEDIT (qemes)
sRafaTs, 1999

JSIEATA ORUIfeldhr  (TREe)
mafags, 1999

oYl Hegraar 33U (fadw
3uey) (Ftye) fRfaes, 1999
TSTELT ICIERI (Taere)
mafage, 1999

SR HAeH TS SolFdlhed
faffes (PR &1 319=)  (HAE)




Y.

118.

119.

120.

121.

122.

123.

124.

125.

126.

127.

128.

129.

130.

11

CL DT sfafaaat &1 aferea s

2000

2000

2000

2000

2000

2000

2000

2000

2000

2001

2002

2002

2002

9.

10

19

20

22

23

14

sfafags, 1997

TSI ORI (TAY)
sfafags, 2000

TS AreafAe Rem (@)
sfafags, 2000

TqSTELTA NIRRT (Telers)
sfafags, 2000

oY Tarddr Tl (Feiee)
sfRafags, 2000

TTEATT (Fealt AR arat #) ferar
R Y (FeAereT) fafages, 2000
TSET R gUR ()
sfafags, 2000

Tl faure  @om (TRt
aur geEar @ aRefewar 3R
gereT) (FRye) AfafaTs, 2000
TSI sERUMelel  (fadi
Fee) fRfRTa, 2000

TSTEUT AIRUTSRT (g FRereT)
srafage, 2000

S e wTfere]or  (FRiTte)
srafeags, 2001

ST H-TTET (qemes)
sfafags, 2002

ST Hdolioieh et (3
e hr o ARYUTH)  (FET)
srafags, 2001

TSATA §-TAREHAT e 3R
qseh Moy FlewHOT (TS




Y.

131.

132.

133.

134.

135.

136.

137.

138.

139.

140.

141.

142.

143.

144.

12

CL DT sfafaaat &1 aferea s

2003

2003

2003

2003

2003

2003

2003

2003

2003

2003

2004

2004

2004

2004

9.

10

11

12

15

20

sfafazs, 2000

TSI ORI (TAY)
fafazs, 2003

e e sifafams, 2003
ST [aeafacTerl & 3edIeh
aur IR (YT & v @ze)
(@enee) AT, 2003

T faeg & (Feiue)
fafazs, 2003

TSTEUT Hf¥gerdr  weamor A
(@emere) AT, 2003

T R-THRT e gean
(@emere) AT, 2001

TSI TghRT ARASET  (Teiee)
fafazs, 2003

TSTEAA AR T (TR
Fffat fr de@e) (@)
sfafage, 2001

ST HTUSTTX (qemes)
s, 2003

T IR-THR Afds  Feer
(FehereT) fafaas, 2003

JIEATA ORUIfeldhr  (TRMEe)
fafaga, 2004

ToEde famg & (§eye)
fafaga, 2004

TSIEATA TeFT (Teere) ifafaas,
2004

A TGOy T ()




Y.

145.

146.

147.

148.

149.

150.

151.

152.

153.

154.

155.

156.

157.

13

CL DT sfafaaat &1 aferea s

2004

2004

2004

2004

2005

2005

2005

2005

2005

2005

2005

2005

2005

9.

10

11

12

11

12

13

17

18

fafaTs, 2004

T FghRT ARASET  (Teee)
sfafFzs, 2004

TS EIT &R faeaidegred
(@enere) fafATa, 2004

MY R FGUR (A=)
fafFze, 2004

TS ¥ 3957 AVE (HeMer)
fafFze, 2004

o fafae dar (Far-AEar &
for e 3f@awon) (Teee)
fafeze, 2005

U Tarddr Tl (Feee)
fafezs, 2005

TS ¥ 39s7 AV (HaMer)
fafEzs, 2005

TS S 39st AvS (Gfac
HeereT) fafazs, 2005

AAEATT HAT  dded (T
sRafaTs, 2005

ISTEA HA ddd (Gfada wenye)
RafaTs, 2005

Tl faureT | (3fEeiar
JuT FeEdr # gRefeuwr 3R
Uere) (Tawe) fafags, 2005
o fafde dar (Far-Aeer &
for e sfdeon) (gfada
HeereT) fafaze, 2005

o fRrar fagFer  (Tenes)




Y.

158.

159.

160.

161.

162.

163.

164.

165.

166.

167.

168.

169.

170.

14

CL DT sfafaaat &1 aferea s

2005

2006

2006

2006

2006

2006

2006

2007

2007

2007

2007

2007

2007

9.

19

11

12

T, 2005

TSI H¥ U] AUS (A
gye) AfAfETa, 2005

Toeye fomar o (gfad
gye) AfAafEd, 2005

AT HEARS, Rdcdd  TUel
dur WEAy  (Fee) Ry,
2006

TSI ORIl (TY)
J¥feTe, 2006

Tl & ddd (Teee)
Jf¥feTe, 2006

Toege faure @or  (FfReRar
quT deEdr H gReeudr 3R
gereT) (Feye) AfafET#, 2006
g RAfde e (L)
sfRafaTs, 2006

Tode Hed  gRafid &
(Taye) rfafaTes, 2007

TSEAT 3UaeeT (HLEE)
s, 2007

TSTELT JTTRRY (TaTere)
safags, 2007

TS Ol Tl (Feee)
T, 2007

TSTEATA HEHNT TIATSCT  (HeME)
s, 2007

TG HEARS, RIdcdid T

dur @ERAY  (F@Mee)  sifafags,




Y.

171.

172.

173.

174.

175.

176.

177.

178.

179.

180.

181.

182.

183.

184.

15

CL DT sfafaaat &1 aferea s

2007

2008

2008

2008

2008

2008

2008

2008

2009

2009

2009

2009

2010

2010

9.

13

12

13

14

15

20

21

23

15

17

19

2007

TTEIH ol a9 (HYe)
fafazs, 2007

T Tarddr Tl (Feiee)
fafFze, 2008

ASTEIT  SlhgFd dar 39-
dlehTgerd (HeersT) fRfags, 2008
TS qargel U (Sfad
Tye) AfAafad, 2008

TS ¥ 39e7 AV (HaMere)
fafeze, 2008

TS Ed e I (H2E)
fafaze, 2008

o faue mem  (3ifwRar
Jur gerar 1 gRefsmr 3k
gereT) (Feye) fafaas, 2008
TSl @IET duT ArAeder &8
(FemereT) fRfeTA, 2008

(oA Hed  9RaEfdd &
(FeereT) 3fRfeA, 2009

TSIl ¥ 3057 HUS (HMA)
s, 2009

TS Tl Tl ()
afags, 2009

IO ey B dar arg
Hedichal (TNerT) JfAGIA, 2009
T fafEaer @ 1) R,
2010

TSTEATA HEHNT TIATSET  (TeME)




Y.

185.

186.

187.

188.

189.

190.

191.

192.

193.

194.

195.

196.

197.

16

CL DT sfafaaat &1 aferea s

2010

2010

2010

2010

2010

2010

2010

2010

2010

2010

2010

2011

2011

9.

11

12

14

15

16

17

18

19

20

21

22

sfafags, 2010

T #F ddd (Teee)
sfafags, 2010

o faus @em  (rfReREr
quT FeEdr H gRefeudr 3R
gereT) (FRye) AfafaTs, 2010
TSTEAT  deheitehl  faeafacamery
(@emee) AT, 2010

ey s feafdcarey fafear
(@emere) AT, 2010

SO fahr TfereRIor  (Heiee)
sfafags, 2010

SeqY  fashre oTfRreRtoT  (Heiere)
sfafags, 2010

MY R FUR (A=)
sfafags, 2010

TIEATA ORUIfelr  (TRME)
s, 2010

A Oy TSl (Feee)
safaTs, 2010

T gargel o0 (&fada
FeereT) fafaTd, 2010

TSET H{ed  gRafd &
(Taye) 3rfafags, 2010

AT ORUIfeldhr  (TRME)
mafaae, 2011

TSTEdTe faRaidedrerdl & 3redmdeh
aur e (fAgfFa & fow @2@)
(Taye) rfafages, 2011




Y.

198.

199.

200.

201.

202.

203.

204.

205.

206.

207.

208.

209.

210.

17

CL DT sfafaaat &1 aferea s

2011

2011

2011

2011

2011

2011

2011

2011

2011

2011

2011

2011

2012

9.

5

11

12

13

14

18

27

28

29

TS ¥ 3957 AV (HaMer)
fafFze, 2011

TS H¥ 39T AvSY (gfacd
Tye) AfRfETd, 2011

TTEd  R-THRT e gean
(@emee) AT, 2011

oY Tarddr Tl (Feiee)
fafFze, 2011

TTEATT TSATdcdT Seckelided 3R
gofc JaY (Tye) 3rfafaasd, 2011
TSl o gur  gur SeiR
qedIgoT (Hee) dfafaas, 2011
TSI srfaegfa (Telrers)
fafFze, 2011

AT H-ToTEd (TeTer)
fafage, 2011

TTEAT TSATdecd Scckended 3R
golc Yy Eadr  daere)
sfafFTa, 2011

TS AR 9T fashar (Shifaenr
Fr meor IR ux (g &
afagser) sfafags, 2011

o fRrar fagaer  (@enes)
fafage, 2011

TSTEAH sERUMel (fad
Teye) AR, 2011

ST EIEDIT] (qemes)
fafazs, 2010




Y.

211.

212.

213.

214.

215.

216.

217.

218.

219.

220.

221.

222.

223.

18

CL DT sfafaaat &1 aferea s

2012

2012

2012

2012

2012

2012

2012

2012

2012

2012

2013

2013

2013

9.

9

10

12

19

20

23

24

25

26

37

g fafer faeafaezrery, SiaqR
(@emere) AT, 2012

ToEd el faeafaeaedr  &#r
faftr (@emee) fafage, 2012
TqSTELTA faforar (Telers)
sfafage, 2012

o faue @em  (rfReREr
Jur geEar 1 gRefsm@r 3k
gereT) (FRye) AfafETs, 2012
TEgT & ddd (Teee)
sfafage, 2012

TSI TCHFT (TAMYe) 3rfafaga,
2011

HAerrem e g faeafagzre,
dhER (TYe) AT, 2012
Hrer faeafacamea (Taere)
sfafAge, 2012

TSTETT Afgerdr  Feaor A
(Taye) rfafaTes, 2012

TSl ¥ Sidl W 3ifehda-
AT AR (FAye) 3rfafaaa,
2010

ToEde fosht  faeafaeaet &
fafer (g@enee) @A, 2013
S ARUT <O faeafdedred,
ST (welereT) e, 2013
A HEAR o favafdeared,
SreT (FeerT) rfafages, 2013



Y.

224.

225.

226.

227.

228.

229.

230.

231.

232.

233.

234.

235.

19

CL DT sfafaaat &1 aferea s

2013

2013

2013

2013

2013

2013

2013

2013

2013

2013

2013

2013

9.
6

10

11

13

15

16

17

23

24

Ty faeafaeaey  (Faaee)
sfafage, 2013

TN gaeee, aREadr favafaezme
(@enee) AT, 2013

ST [aeafacTerl & 3edIeh
aur IR (YT & v @ze)
(@enee) AT, 2013

AlgeT ol GaETS+AT faeaiaezrer
(@emee) AT, 2013

T Tarddr Tl (Feiee)
sfafage, 2013

T QY Fararery  (Fenee)
fafaTs, 2013
TSTEAT TR ICEIGH

faeafacarera  (Feiue)  fRafaa,
2013

TSEATH o (Teere)  3rfafaaa,
2012

TSI 7, Sl5, TAELT-difaredr
JdAT TWEEH  AH-Gs  IToIEeIaor
(Teneer) fafage, 2013

TSTEATA TEHRT TIATSET  (TeME)
sfafage, 2013

HERIUM 9 $¥ 3R gl
faeafdcare 3egqw  (H@Mee)
sfafage, 2013

Tl e AU HiY
faeafacarem, e (Fare)



Y.

236.

237.

238.

239.

240.

241.

242.

243.

244.

245.

246.

247.

248.
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CL DT sfafaaat &1 aferea s

2013

2013

2013

2013

2013

2013

2013

2014

2014

2014

2014

2014

2014

9.

26

27

28

30

34

36

37

15

16

17

18

fafaas, 2013

Fler  faeafaeTe (Telrers)
sfafazs, 2013

TSTEATT  deheitehl  [aeafacamery
(@emee) AT, 2013

Ferren  Iem fHE  faeafacErer,
dPER (TMYe) AfRafETd, 2013
et gfafhear AR oy faare
faeafacarera  (Geiue)  fRfaa,
2013

SHIEIE AT ST
TEpa  faedfdegrery  (HaHw)
sfafaae, 2013

TSTEATA ik HA3T & Ygled hl
ARET (FMY) AT, 2013
ST EIEDIT] (qemes)
fafaas, 2013

AU Fodls & AsR
(Taye) rfafaTes, 2014

TSEATH o (Teere)  3rfafaaa,
2014

oy fafde —arme  (H@eier)
ifafaas, 2014

TSl ¥ 3057 HUS (HMA)
sfafaas, 2013

Toleu= iR faferr  (weiee)
sfafaaa, 2014

TSl faureT | (3fEeiar
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#.9. CL DT sfRfaAY &1 w@faca aw

.
dur geEar & gRefsrr 3k
gereT) (Fye) AfafETs, 2014
3ggedl 3 FRON F1 FUT

aamma:ﬁmﬁﬁmmaﬁmqga
A7 §ol & AT sHH GUR wa 3IR [ & aeeT &
facuredl @ FAfed A & ToT WHR FH T, AT dral
& @Ay, 39 fafedt & qeAfdeie & @Y AR g3 § S
3vafed 3R 3eaRds § a1 fSewr gys dfRfAwsAt & s |7
T TGAT IHATTLTH ¢

SH 3¢0RT Hl QW e H TeT WHR &, 3dHdey 3R
Jeags faftat & g & Tfie @, [t Ak [_fts gomer
ol SAT9%h YeAfdailehal &l R g1 # forr g

5 feom & wrufAs gger, O ARt & geRiadiehd &
fow S mafad AR emaEs § ar s gy sfafagdr &
T H I IWT 3aaT% ¢ 3R o OR@a fr a7 g=ar §,
dieT geedt & A & oot afAfa ganr $r iy o9 wfafa a1,
FHET TEe Il & oA e, Hlefel-Jecdh T 3Uclstl
Hfaud W Ao afufaaAr iR gl g S ggue @
St GHITT g § AT TofeTehl 3 3N 3raegehd gt W & 3R i
foRfE@a & s @=a £

Fated wfas fGHeT o 398 d6fid @aed fAegae
AT #1 39 FF F TR W qeor fFmar IR FRd
TR W e ¥ & 99Id 35l 248 W Aol fRfz#AT
R el ffFTEr &, o vmfea 3R EmEEs € oo
TSietert queh HRATHIAT & § & dad @A AT ¢ AR S
R o o Fha 8, TR e & 3r9el dgafa & sk A
gfaa & g
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Tog TWER HT 39 TRAX I W 98l & Tdh HET & §9
H, gddA y&dET 59 QOues F werfog o 248 fafagat &
fRAd & &1 81 38 Adys d v ggfd gl @os
afFafaa o | yREEET es ), sa9 svafea afear
&A gl 3R 3 e, Bad wrae & for G sfEafaa
T AT §, TISCAT Fem|

I fadue qdfed 3egedl f wita & fav $ftaa &

31 fa9gs e gl

ety Tals,
Ty 7
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(Authorised English Translation)
Bill No. 33 of 2015

THE RAJASTHAN LAWS REPEALING BILL, 2015
(To be Introduced in the Rajasthan Legislative Assembly)

A
Bill
to repeal certain laws.

Be it enacted by the Rajasthan State Legislature in the
Sixty-sixth Year of the Republic of India as follows:-

1. Short title and commencement. - (1) This Act may be
called the Rajasthan Laws Repealing Act, 2015.
(2) It shall come into force at once.

2. Repeal of certain laws.-The laws specified in the
Schedule are hereby repealed as a whole.

3. Savings.-(1) The repeal by this Act of any law shall not
affect any other law in which the law hereby repealed has been
applied, incorporated or referred to.

(2) This Act shall not affect the previous operation of any
law hereby repealed or the wvalidity, invalidity, effect or
consequence of anything already done or suffered thereunder or
any right, title, privilege, obligation or liability already acquired,
accrued or incurred thereunder or any investigation, remedy or
proceeding in respect thereof or any release or discharge of or from
any debt, penalty, obligation, liability, claim or demand, or any
indemnity already granted, or the proof of any past act or thing.

(3) This Act shall not affect any principle or rule of law, or
established jurisdiction, form or course of pleading, practice or
procedure, or any existing usage, custom, privilege, restriction,
exemption, office or appointment, notwithstanding that the same
respectively may have been in any manner affirmed, or recognized
or derived by, in or from any law hereby repealed.
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(4) The repeal by this Act of any law shall not revive or
restore any jurisdiction, office, custom, liability, right, title,
privilege, restriction, exemption, usage, practice, procedure or
other matter or thing not existing or in force on the date on which
this Act comes into force.

(5) For the removal of doubt it is hereby declared that,
where this Act repeals any law by which the text of any other law
was amended, whether retrospectively or prospectively, by the
express omission, insertion or substitution of any matter, the repeal
shall not affect the past existence and further continuance of any
such amendment made by the law so repealed and in operation at
the commencement of this Act.

SCHEDULE

(See Section 2)

S. Year Act Short Title of Acts

N. No.

1 2 3 4

l. 1950 4 The Rajasthan Preservation of Certain
Animals Act, 1950

2. 1950 6 The Rajasthan Prevention of Juveniles
Smoking Act, 1950

3. 1951 5 The Rajasthan Rehabilitation Loans Act,
1951

4. 1953 12 The Rajasthan Minor Irrigation Works
Act, 1953

5. 1953 15 The Rajasthan  Evacuee  Interest
(Separation) Supplementary Act,1953

6. 1953 19 The  Rajasthan Lands  Summary
Settlement Act, 1953

7. 1953 23 The Rajasthan Agricultural Income-tax
Act, 1953

8. 1953 25  The Rajasthan Lands Special Irrigation

Charges Act,1953



10.

11.

12.

13.

14.
15.

16.

17.

18.

19.

20.

21.
22.

23.
24.

25.

Year

1954

1955

1955

1956

1956

1957
1957

1957

1957

1958

1958

1958

1958
1958

1959
1959

1959

Act
No.

12

10

33

17
18

37

39

17

20

45

25

33

16

36

25
Short Title of Acts

The Rajasthan Rent Rates Determination
and Validation Act, 1954

The Rajasthan Finance (Agricultural
Income Tax) Act, 1955

The Rajasthan Anti Ejection Officers
Proceedings and Decisions (Validation)
Act, 1955

The Rajasthan Finance (Agricultural
Income Tax) Act, 1956

The Rajasthan Mining Settlement Act,
1956

The Rajasthan Vaccination Act, 1957

The Rajasthan Finance (Agricultural
Income Tax) Act, 1957

The Rajasthan Review and Validation of
Rent Rates (Revival) Repeal Act, 1957
The Fraser Bridge Toll Tax Validation
Act, 1957

The Rajasthan Finance (Agricultural
Income Tax) Act, 1958

The Rajasthan Haqg-I-Malikana Abolition
Act, 1958

The Rajasthan Livestock Improvement
Act, 1958

The Rajasthan Mica Act,1958

The Rajasthan Registration of Births,
Deaths and Marriages Act, 1958

The Rajasthan Animal Diseases Act,1959
The Rajasthan Finance (Agricultural
Income Tax) Act, 1959

The  Rajasthan  Settlement  Rents
Retrospective Application (Validation)
Act, 1959



26.

27.

28.

29.

30.

31.

32.

33.

34.

35.

36.

37.

38.

39.

Year

1959

1961

1961

1962

1962

1963

1963

1964

1964

1965

1966

1969

1971

1975

Act
No.
39

35

22

14

31

22

12

11

26
Short Title of Acts

The Rajasthan Transport Authorities
(Constitution and Proceedings)
Validating Act, 1959

The  Rajasthan  Evacuee  Interest
(Separation) Second  Supplementary
Act, 1961

The Rajasthan Kasar Bhom Abolition
Act, 1961

The Rajasthan Arain Tehsil (Continued
Existence) Validating Act, 1962.

The Rajasthan Divisional Commissioner
(Office Abolition) Act, 1962

The Rajasthan Veterinary Practitioners
Act, 1962

The Ajmer Shamlat Committees
(Dissolutions) Act, 1963

The Rajasthan Gift Goods (Trade and
Unlawful Possession) Act, 1964

The Rajasthan Primary Education Act,
1964

The Rajasthan Soil and  Water
Conservation Act, 1964

The Rajasthan Land  Acquisition
(Amendment and Validation) Act,1966
The Rajasthan Holdings (Consolidation
and Prevention of Fragmentation)
(Amending and Validating) Act, 1969
The Rajasthan Government Servants
Inquiries (Evidence of Corruption)
Act, 1971

The Rajasthan Panchayati Raj Institutions
(Extension of Term) Act, 1975



40.

41.

42.

43.

44,

45.

46.
47.

48.

49.

50.

51.

52.
53.

54.

55.

Year
1975
1977
1977
1978
1979

1980

1980
1982

1986

1987

1987

1987

1988
1989

1993

1993

(President
Rule)

Act
No.
24

29

30

24

11

16

16

27
Short Title of Acts

The Rajasthan Private Electric Supply
Undertakings (Acquisition) Act, 1975
The Rajasthan Panchayat Samitis and
Zila Parishads (Termination of Term)
Act, 1977

The Rajasthan Finance Act, 1977

The Rajasthan Finance Act, 1978

The Rajasthan Finance Act, 1979

The Rajasthan Appropriation (Vote on
Account) Act,1980

The Rajasthan Appropriation Act,1980
The Rajasthan Panchayat (Extension of
Term) Act, 1982

The Jaipur Metals and Electricals Limited
(Acquisition of Shares) Act, 1986

The Rajasthan Motor Vehicles Taxation
(Amendment and Validation) Act, 1987
The Rajasthan Shops and Commercial
Establishments (Employees Life
Insurance) Act, 1987

The Rajasthan Validation of Execution of
Certain Leases, Licences and Agreements
Act, 1987

The Rajasthan Finance Act, 1988

The Rajasthan Legislative Assembly
(Officers and Members Emoluments and
Pension) (Amendment) Act, 1989.

The  Rajasthan  General  Clauses
(Amendment) Act, 1991.

The Rajasthan Municipalities (Amendment)
Act, 1993.



56.

57.

58.

59.
60.

61.

62.

63.

64.

65.

66.

67.

68.

69.

70.

71.

Year

1993

1993

1993

1993
1993

1994

1994

1994

1994

1994

1994

1994

1994

1994

1994

1994

Act
No.

13

14
57

10

12

14

15

16

17

18

28
Short Title of Acts

The Rajasthan Panchayat (Amendment)
Act, 1993.

The  Rajasthan  Money  Lenders
(Amendment) Act, 1991.

The Rajasthan Appropriation (Vote on
Account) Act,1993

The Rajasthan Appropriation Act,1993
The Rajasthan Appropriation (No. 2)
Act, 1993

The Rajasthan
(Amendment) Act, 1994.
The Rajasthan Civil Courts (Amendment)
Act, 1994.

The Rajasthan Panchayat (Amendment)
Act, 1994.

The Rajasthan Sales Tax (Amendment)
Act, 1994.

The Rajasthan Excise (Amendment) Act,
1994.

The Rajasthan Motor Vehicles Taxation
(Amendment) Act, 1994.

The Rajasthan Ministers’  Salaries
(Amendment) Act, 1994.

The Rajasthan Legislative Assembly

Municipalities

(Officers and Members Emoluments and
Pension) (Second Amendment) Act, 1994.
The Jaipur Development Authority
(Amendment) Act, 1994.

The Rajasthan Pass Book (Agricultural
Holdings) (Amendment) Act, 1994.

The Rajasthan Urban Improvement
(Amendment) Act, 1994.



72.

73.

74.

75.

76.

77.

78.

79.

80.

81.

82.

83.

84.

85.

86.

Year

1994

1994

1994

1994

1995

1995

1995

1995

1995

1995

1995

1995

1995

1995

1995

Act
No.
19
21
22

23

10

11

14

15

16

17

29
Short Title of Acts

The Rajasthan Municipalities (Second
Amendment) Act, 1994.

The Rajasthan Tenancy (Amendment)
Act, 1994.

The Rajasthan Municipalities (Third
Amendment) Act, 1994.

The Rajasthan Panchayati Raj
(Amendment) Act, 1994.

The Rajasthan Tenancy (Amendment)
Act, 1992.

The Rajasthan
(Amendment) Act, 1995.
The Rajasthan Panchayati Raj
(Amendment) Act, 1995.

The Rajasthan Land Revenue
(Amendment) Act, 1995.

The Rajasthan Motor Vehicles Taxation
(Amendment) Act, 1995.

The Rajasthan Imposition of Ceiling on

Municipalities

Agricultural Holdings (Amendment) Act,
1995.

The Rajasthan Tenancy (Amendment)
Act, 1995.

The Rajasthan Lands and Building Tax
(Amendment) Act, 1995.

The Rajasthan  Electricity  (Duty)
(Amendment) Act, 1995.

The Rajasthan Pass-Book (Agricultural
Holdings) (Amendment) Act, 1995.

The Rajasthan Societies Registration
(Amendment) Act, 1995.



87.

88.

89.

90.

91.

92.

93.

94.

95.

96.

97.

98.

99.

100.
101.

Year

1995

1995

1995

1995

1995

1995

1995

1995

1996

1997

1997

1997

1997

1997
1997

Act

No.

18

20

21

24

26

28

29

30

10

30
Short Title of Acts

The Rajasthan Legislative Assembly
(Officers and Members Emoluments and
Pension) (Amendment) Act, 1995.

The Rajasthan Advocates Welfare Fund
(Amendment) Act, 1995.

The Rajasthan Go-Seva Ayog Act, 1995
The Rajasthan University Teachers and
Officers (Selection for Appointment)
(Amendment) Act, 1995.

The Rajasthan Cooperative Societies
(Amendment) Act, 1995.

The Rajasthan Colonisation
(Amendment) Act, 1995.

The Rajasthan Land Revenue (Second
Amendment) Act, 1995.

The Rajasthan Ministers’  Salaries
(Amendment) Act, 1995.

The Rajasthan Taxation  Tribunal

(Amendment) Act, 1996.

The Rajasthan Imposition of Ceiling on
Agricultural Holdings (Amendment) Act,
1997.

The Rajasthan Land Revenue
(Amendment) Act, 1997.

The Rajasthan Tenancy (Amendment)
Act, 1997.

The Rajasthan Agricultural Produce
Markets (Amendment) Act, 1997.

The Rajasthan Finance Act, 1997

The  Rajasthan  Public = Premises
(Eviction of Unauthorised Occupants)
(Amendment) Act, 1994.



102.

103.

104.

105.

106.

107.

108.

109.

110.

111.

112.

113.

114.

Year

1998

1998

1998

1998

1998

1999

1999

1999

1999

1999

1999

1999

1999

Act
No.

10

11

15

17

18

19

31
Short Title of Acts

The Rajasthan Universities’ Teachers and
Officers (Selection for Appointment)

(Amendment) Act, 1998.

The Rajasthan Ministers’  Salaries
(Amendment) Act, 1998.

The Rajasthan Legislative Assembly
(Officers and Members Emoluments and
Pension) (Amendment) Act, 1998.

The  Rajasthan  Public = Premises
(Eviction of Unauthorised Occupants)
(Amendment) Act, 1997.

The Rajasthan Imposition of Ceiling on
Agricultural Holdings (Amendment) Act,
1998.

The Rajasthan Legislative Assembly
(Officers and Members Emoluments and
Pension) (Amendment) Act, 1999.

The Rajasthan  Ministers' Salaries
(Amendment) Act, 1999.

The Rajasthan Secondary Education

(Amendment) Act, 1999.

The Rajasthan Agricultural Produce
Markets (Amendment) Act, 1999.

The Rajasthan Panchayati Raj
(Amendment) Act, 1999.

The Rajasthan  Ministers'  Salaries
(Second Amendment) Act, 1999.

The Rajasthan Tenancy (Amendment)
Act, 1999.

The Rajasthan
(Amendment) Act, 1999.

Municipalities



115.

116.

117.

118.

119.

120.

121.

122.

123.

124.

125.

126.

127.

Year

1999

1999

2000

2000

2000

2000

2000

2000

2000

2000

2000

2000

2001

Act
No.
20

21

10

19

20

22

23

32
Short Title of Acts

The Rajasthan Relief Undertakings
(Special Provisions) (Amendment) Act,
1999.
The Rajasthan Laws (Amendment) Act,
1999.
The Jaipur Metals and Electricals Limited

(Acquisition of Shares) (Amendment)
Act, 1997.
The Rajasthan

(Amendment) Act, 2000.
The Rajasthan Secondary Education

(Amendment) Act, 2000.

Municipalities

The Rajasthan Excise (Amendment)

Act, 2000.

The Rajasthan Panchayati Raj
(Amendment) Act, 2000.

The Rajasthan Tax on Luxuries (In
Hotels and Lodging Houses)
(Amendment) Act, 2000.

The Rajasthan Urban Improvement
(Amendment) Act, 2000.

The Rajasthan Legislative Assembly
(Officers and Members Emoluments and
Pension) (Amendment) Act, 2000.

The Rajasthan Municipalities (Second
Amendment) Act, 2000.

The Rajasthan Municipalities (Third
Amendment) Act, 2000.

The Jaipur Development Authority
(Amendment) Act, 2001.



128.

129.

130.

131.

132.
133.

134.

135.

136.

137.

138.

139.

140.

Year

2002

2002

2002

2003

2003
2003

2003

2003

2003

2003

2003

2003

2003

Act
No.

14

10

11

12

15

20

33
Short Title of Acts

The Rajasthan Land Revenue
(Amendment) Act, 2002.

The Rajasthan Public Examination
(Prevention of Unfairmeans)
(Amendment) Act, 2001.

The Rajasthan Employment of Manual
Scavengers and Construction of Dry
Latrines (Prohibition) Act, 2000

The Rajasthan
(Amendment) Act, 2003.
The Rajasthan Finance Act, 2003

The Rajasthan Universities’ Teachers and

Municipalities

Officers (Selection for Appointment)
(Amendment) Act, 2003.

The Rajasthan Sales Tax (Amendment)
Act, 2003.

The Rajasthan Advocates Welfare Fund
(Amendment) Act, 2003.

The Rajasthan Non-Government
Educational Institutions (Amendment)
Act, 2001.

The Rajasthan Co-operative Societies
(Amendment) Act, 2003.

The Rajasthan Public Premises (Eviction
of Unauthorised Occupants)
(Amendment) Act, 2001.

The Rajasthan Warehouses (Amendment)
Act, 2003.

The Rajasthan Non-Government
Educational Institutions (Amendment)
Act, 2003.



141.

142.

143.

144.

145.

146.

147.

148.

149.

150.

151.

152.

153.

154.

155.

Year

2004

2004

2004

2004

2004

2004

2004

2004

2005

2005

2005

2005

2005

2005

2005

Act
No.

10

11

12

11

12

13

34
Short Title of Acts

The Rajasthan
(Amendment) Act, 2004.
The Rajasthan Sales Tax (Amendment)
Act, 2004.

The Rajasthan Stamp (Amendment) Act,
2004.

The Rajasthan Panchayati Raj
(Amendment) Act, 2004.

The Rajasthan Co-operative Societies
(Amendment) Act, 2004.

The Rajasthan  Sanskrit  University
(Amendment) Act, 2004.

The Rajasthan Urban Improvement
(Amendment) Act, 2004.

The Rajasthan Agricultural Produce
Markets (Amendment) Act, 2004.

The Rajasthan Civil Services (Service
Matters Appellate Tribunals)
(Amendment) Act, 2005.

The Rajasthan Panchayati Raj
(Amendment) Act, 2005.

The Rajasthan Agricultural Produce
Markets (Amendment) Act, 2005.

The Rajasthan Agricultural Produce
Markets (Second Amendment) Act, 2005.
The Rajasthan  Ministers'  Salaries
(Amendment) Act, 2005.

The Rajasthan  Ministers'  Salaries
(Second Amendment) Act, 2005.

The Rajasthan Legislative Assembly

Municipalities

(Officers and Members Emoluments and
Pension) (Amendment) Act, 2005.



156.

157.

158.

159.

160.

161.

162.

163.

164.

165.

166.

167.

168.

169.

170.

Year

2005

2005

2005

2006

2006

2006

2006

2006

2006

2007

2007

2007

2007

2007

2007

Act
No.
17

18

19

12

18

11

12

35
Short Title of Acts

The Rajasthan Civil Services (Service
Matters Appellate Tribunals) (Second
Amendment) Act, 2005.

The Rajasthan Rent Control (Amendment)
Act,2005.

The Rajasthan Agricultural Produce
Markets (Third Amendment) Act, 2005.
The Rajasthan Rent Control (Second
Amendment) Act, 2005.

The Rajasthan Monuments, Archaeological
Sites and Antiquities (Amendment)
Act, 2006.

The Rajasthan Municipalities (Amendment)
Act, 2006.

The Rajasthan  Ministers'  Salaries
(Amendment) Act, 2006.

The Rajasthan Legislative Assembly
(Officers and Members Emoluments and
Pension) (Amendment) Act, 2006.

The Rajasthan Civil Courts (Amendment)
Act, 2006.

The Rajasthan Value Added Tax
(Amendment) Act, 2007.

The Rajasthan Colonisation (Amendment)
Act, 2007.

The Rajasthan  Excise (Amendment)
Act, 2007.

The Rajasthan Panchayati Raj
(Amendment) Act, 2007.

The Rajasthan Co-operative Societies
(Amendment) Act, 2007.

The Rajasthan Monuments, Archaeological
Sites and Antiquities (Amendment)
Act, 2007.



171.

172.

173.

174.

175.

176.

177.

178.

179.

180.

181.

182.

183.

184.

185.

Year

2007

2008

2008

2008

2008

2008

2008

2008

2009

2009

2009

2009

2010

2010

2010

Act

No.

13

12

13

14

15

20

21

23

15

17

19

11

36
Short Title of Acts

The Rajasthan Public Trusts
(Amendment) Act, 2007.

The  Rajasthan  Panchayati  Raj
(Amendment) Act, 2008.

The Rajasthan Lokayukta and Up-
Lokayuktas (Amendment) Act, 2008.

The Rajasthan Panchayati Raj (Second
Amendment) Act, 2008.

The Rajasthan Agricultural Produce
Markets (Amendment) Act, 2008.

The  Rajasthan  Bhoodan  Yagna
(Amendment) Act, 2008.

The Rajasthan Legislative Assembly
(Officers and Members Emoluments and
Pension) (Amendment) Act, 2008.

The Rajasthan Khadi and Village
Industries Board (Amendment) Act, 2008.
The Rajasthan Value Added Tax
(Amendment) Act, 2009.

The Rajasthan Agricultural Produce
Markets (Amendment) Act, 2009.

The Rajasthan Panchayati Raj
(Amendment) Act, 2009.

The Rajasthan Court Fees and Suits
Valuation (Amendment) Act, 2009.

The Rajasthan Appropriation (No. 1)
Act, 2010

The Rajasthan Co-operative Societies
(Amendment) Act, 2010.

The Rajasthan  Ministers'  Salaries
(Amendment) Act,2010.



186.

187.

188.

189.

190.

191.

192.

193.

194.

195.

196.

197.

198.

199.

200.

Year

2010

2010

2010

2010

2010

2010

2010

2010

2010

2010

2011

2011

2011

2011

2011

Act

No.

12

14

15

16

17

18

19

20

21

22

37
Short Title of Acts

The Rajasthan Legislative Assembly
(Officers and Members Emoluments and
Pension) (Amendment) Act, 2010.

The Rajasthan Technical University
(Amendment) Act, 2010.

The Rajasthan Private Universities' Laws
(Amendment) Act, 2010.

The Jaipur Development Authority
(Amendment) Act, 2010.

The Jodhpur Development Authority
(Amendment) Act, 2010.

The Rajasthan Urban Improvement
(Amendment) Act, 2010.
The Rajasthan
(Amendment) Act, 2010.
The Rajasthan Panchayati Raj
(Amendment) Act, 2010.

The Rajasthan Panchayati Raj (Second
Amendment) Act, 2010.

The Rajasthan Value Added Tax
(Amendment) Act, 2010.
The Rajasthan
(Amendment) Act, 2011.
The Rajasthan Universities’ Teachers and
Officers (Selection for Appointment)

(Amendment)Act, 2011.

The Rajasthan Agricultural Produce
Markets (Amendment) Act, 2011.

The Rajasthan Agricultural Produce
Markets (Second Amendment) Act, 2011.
The Rajasthan Non—Government
Educational Institutions (Amendment)
Act, 2011.

Municipalities

Municipalities



201.

202.

203.

204.

205.

206.

207.

208.

209.

210.

211.

212.

213.

214.

Year

2011

2011

2011

2011

2011

2011

2011

2011

2011

2012

2012

2012

2012

2012

Act
No.

11

12

13

14

18

27

28

29

10

12

19

38
Short Title of Acts

The  Rajasthan  Panchayati  Raj
(Amendment) Act, 2011.

The Rajasthan Fiscal Responsibility
and Budget Management (Amendment)
Act, 2011.

The Rajasthan Land Reforms and
Resumption of Jagirs (Amendment)
Act, 2011.

The Rajasthan Tenancy (Amendment)
Act, 2011.

The Rajasthan Land Revenue
(Amendment) Act, 2011.

The Rajasthan Fiscal Responsibility and
Budget Management (Second
Amendment) Act, 2011.

The Rajasthan Urban Street Vendors
(Protection of Livelihood and Regulation
of Street Vending) Act, 2011

The Rajasthan Rent Control
(Amendment) Act, 2011.

The Rajasthan Municipalities (Second
Amendment) Act, 2011.

The Rajasthan Tenancy (Amendment)
Act, 2010.

The National Law University, Jodhpur
(Amendment) Act, 2012.

The Rajasthan Private Universities' Laws
(Amendment) Act, 2012.

The Rajasthan Laws (Amendment)
Act, 2012.

The Rajasthan Legislative Assembly
(Officers and Members Emoluments and
Pension) (Amendment) Act, 2012.



215.

216.

217.

218.

219.

220.

221.

222.

223.

224.

225.

226.

227.

228.

229.

Year

2012

2012

2012

2012

2012

2012

2013

2013

2013

2013

2013

2013

2013

2013

2013

Act

No.

20

23

24

25

26

37

10

11

39
Short Title of Acts

The Rajasthan  Ministers'  Salaries
(Amendment) Act, 2012.

The Rajasthan Stamp (Amendment)
Act, 2011.

The Maharaja Ganga Singh University,
Bikaner (Amendment) Act, 2012.

The University of Kota (Amendment)
Act, 2012.

The Rajasthan Advocates Welfare Fund
(Amendment) Act, 2012.

The Rajasthan Imposition of Ceiling on
Agricultural Holdings (Amendment) Act,
2010.

The Rajasthan Private Universities' Laws
(Amendment) Act, 2013.

The Jai Narain Vyas University, Jodhpur
(Amendment) Act, 2013.

The Vardhman Mahaveer Open University,
Kota (Amendment) Act, 2013.

The University of Rajasthan
(Amendment) Act, 2013.

The Maharshi Dayanand Saraswati
University (Amendment) Act, 2013.

The Rajasthan Universities' Teachers and
Officers (Selection for Appointment)
(Amendment) Act, 2013.

The Mohan Lal Sukhadia University
(Amendment) Act, 2013.

The Rajasthan Panchayati Raj
(Amendment) Act, 2013.

The Rajasthan Special Courts
(Amendment) Act, 2013.



230.

231.

232.

233.

234.

235.

236.

237.

238.

239.

240.

241.

242.

Year

2013

2013

2013

2013

2013

2013

2013

2013

2013

2013

2013

2013

2013

Act
No.
13
15

16

17

23

24

26

27

28

30

34

36

37

40
Short Title of Acts

The Rajasthan University of Health
Sciences (Amendment) Act, 2013.

The Rajasthan Forest (Amendment) Act,
2012.

The Rajasthan Nurses, Midwives, Health
Visitors And Auxiliary Nurse-Midwives
Registration (Amendment) Act, 2013.
The Rajasthan Co-operative Societies
(Amendment) Act, 2013.

The Maharana Pratap University of
Agriculture and Technology Udaipur
(Amendment) Act, 2013.

The Swami Keshwanand Rajasthan
Agriculture University, Bikaner
(Amendment) Act, 2013.

The University of Kota (Amendment)
Act, 2013.

The Rajasthan Technical University
(Amendment) Act, 2013.

The Maharaja Ganga Singh University,
Bikaner (Amendment) Act, 2013.

The Rajasthan University of Veterinary
and Animal Sciences (Amendment)
Act, 2013.

The Jagadguru Ramanandacharya
Rajasthan Sanskrit University
(Amendment) Act, 2013.

The Rajasthan Guaranteed Delivery of
Public Services (Amendment) Act, 2013.
The Rajasthan Tenancy (Amendment)
Act, 2013.



243.

244.

245.

246.

247.

248.

Year

2014

2014

2014

2014

2014

2014

Act
No.

15

16

17

18

41
Short Title of Acts

The Rajasthan Right to Hearing
(Amendment) Act, 2014.

The Rajasthan Forest (Amendment) Act,
2014.

The Rajasthan Civil Courts (Amendment)
Act, 2014.

The Rajasthan Agricultural Produce
Markets (Amendment) Act, 2013.

The Rajasthan Land Laws (Amendment)
Act, 2014.

The Rajasthan Legislative Assembly
(Officers and Members Emoluments and
Pension) (Amendment) Act, 2014.
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STATEMENT OF OBJECTS AND REASONS

The State Government's endeavor to bring reform in the
legal system of the State, to make it more accessible to the
common man and to imbibe the principles of rule of law, has,
inter-alia, began with the review of enactments which are obsolete
and redundant or retention whereof as separate Acts are
unnecessary.

In fulfillment of this objective, the State Government has
undertaken a comprehensive review of laws and the legal system
with a view to remove incoherent and redundant laws.

The primary initiative in this direction was taken by
constituting a Committee consisting of three members to review
the laws which are obsolete and redundant or retention whereof as
separate Acts are unnecessary and that can be repealed. The
Committee, in consultation with the all administrative departments,
identified certain Principal Acts and Amending Acts lying on the
Statute-Book which are not relevant or no longer needed and
which can be repealed.

The Administrative Departments concerned at their own
level examined all the existing Acts pertaining to them and after
taking decision at appropriate level, conveyed their concurrence to
repeal 248 principal Acts as well as amending Acts which are
obsolete and redundant or retention whereof as separate Acts are
unnecessary and can be repealed.

As part of the ongoing initiative of the State Government,
the present proposal is to repeal 248 such Acts enumerated in the
Schedule of the Bill. An appropriate saving clause has been
incorporated in the Bill. On being enacted, it would reduce
obsolete laws and bring in clarity to those for whose benefit the
laws are enacted.

The Bill seeks to achieve the aforesaid objectives.

Hence the Bill.

TSleg T3lE,

Minister Incharge.
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Bill No. 33 of 2015

THE RAJASTHAN LAWS REPEALING BILL, 2015

(To be introduced in the Rajasthan Legislative Assembly)



48
RAJASTHAN LEGISLATIVE ASSEMBLY

A
Bill

to repeal certain laws.

(To be introduced in the Rajasthan Legislative Assembly)

Prithvi Raj,
Special Secretary.

(Rajendra Rathore, Minister-Incharge)



